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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

O.A. No. 477/2025

Suo Motu based on the News Item titled “Biting the dust in the Aravalis”
appearing in The Hindu dated 24.08.2025

REPLY ON BEHALF OF RESPONDENT No. 4 ie.
HARYANA STATE POLLUTION CONTROL BOARD

Most Respectfully Showeth:

1.

That present reply is being filed through Shri Vijay Chaudhary,
Regional Officer, HSPCB, Mahendragarh at Narnaul who is
authorised and competent to file the same on behalf of answering
respondent No. 04 i.e. Member Secretary, HSPCB. The answering
respondent is filing the present reply dealing with the issues
pertaining to Answering respondent and liberty is being craved to
file additional reply, as and when need arises with the permission
of this Hon’ble Tribunal.

That the news item highlights various impacts due to crushing
activities. The villages namely, Meghot Binja, Dholera and
Khatoli Ahir are situated in Haryana, whereas the remaining
villages are located in North west Rajasthan and fall under the
jurisdiction of the State of Rajasthan.

That the answering respondent has sought a report from the Chief
Medical Officer, Mahendragarh regarding the number of
respiratory disease cases reported in the villages of Meghot Binja,
Dholera and Khatoli Ahir, as well as among the residents of the
surrounding localities. In this regard, communications were made
vide letters dated 10.04.2026 and 07.05.2026.

That the Chief Medical Officer (CMO), Narnaul submitted a
report vide office letter No. PH/2025/1626 dated 11.05.2026
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(ANNEXURE R-4/1), stating that 04 health camps were
organized in the area in question, i.e., Village Dholera, Village
Khatoli and other nearby villages. The details of the health camp
reports and the different diseases observed therein are reproduced

below for ready reference: -

Village/ Date |Total |Total Hypertension |Diabetic| COPD|Asthma |Alcoholic [Smoker | Sputum Active |Patient

Cluster popula |population collection |TB put on

Name tion screened for AFB Disease |treatme

during (Presume nt
camp ptive)

Khatoli

Ahir

Cluster  |2292| 40 16 0 0 0 0 1 2 0 0 1

2026

(crusher

workforce)

Khatoli

Ahir

Village 13.02. 1224 40 1 0 0 2 3 4 3 1 14
) 2026

(residents)

Khatoli

Jatt

Village 14.02. 1207 50 6 2 0 1 4 3 2 0 18
) 2026

(residents)

Dholera

Village 18.04.

(residents) | 2026 102 44 4 2 0 0 6 8 6 0 26
Total 04 | 2573 150 11 4 0 3 14 17 11 1 59

5. That, the answering respondent had sought a report from the

Mining Officer, Mines & Geology Department, Narnaul.
Thereafter, the Assistant Mining Engineer (AME), Mahendragarh
vide letter No. 781 dated 18.05.2026, submitted that blasting
operations are conducted only after obtaining requisite permission
from the Directorate General of Mines Safety and necessary
environmental clearances, and that no mining lease exists in the
concerned villages as mentioned in the news item. It was further
informed that no FIRs regarding illegal mining were registered
during the period 2023 to 202526 in villages Dholera, Khatoli
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Ahir, and Meghot Binja. Further, no new mining leases have been
granted in the Aravalli region of the district subsequent to the
Order dated 09.05.2024 passed by the Supreme Court of India.
Letter dated 18.05.2026 is annexed herewith as ANNEXURE R-
4/2.

That, as per the categorization of the Haryana State Pollution
Control Board (HSPCB), all stone crushing units fall under the
Orange Category as per the policy of the Board. These units are
established in cluster form near Village Dholera and Village
Khatoli Ahir, Tehsil Nangal Chaudhary, District Mahendragarh.
All the units have installed adequate air pollution control measures
in accordance with the Stone Crusher Notification issued by the
Environment Department, Haryana. Regular inspections of all
units are conducted from time to time as per the inspection policy
of the Board, as well as upon receipt of any complaint against any
unit. In case any non-compliance is observed during inspection,
action is taken against the defaulting units as per the policy of the
Board. It is further intimated that no stone crusher unit is located
in Village Meghot Binja. In Village Dholera, 12 stone crusher
units are operating, whereas 09 stone crusher units are operating in
Village Khatoli Ahir. It is also intimated that no mining lease
exists in the aforesaid three villages referred to in the news item.
The list of stone crusher units is annexed herewith as
ANNEXURE R-4/3.

That it may be noted that the issue pertaining to stone crusher
units in District Mahendragarh had already been under judicial
consideration before the Hon’ble NGT, Principal Bench, in OA
No. 667/2018, OA No. 679/2018, OA No. 599/2019 and OA No.



921

1385/2024, which were disposed of vide order dated 03.07.2025
directions reproduced below: -

“It is necessary that the stone crushers set up in District
Mahendergarh comply with the siting criteria and CTO
conditions. Hence, we constitute a Joint Committee comprising
representatives of the Member Secretary, CPCB, HSPCB and
District Magistrate, Mahendergarh, wherein the District
Magistrate, Mahendergarh shall be the nodal agency. The Joint
Committee shall ascertain the compliance of siting criteria and
CTO conditions in respect of each of the stone crushers set

up/operating in District Mahendergarh.”

That the constituted Joint Committee has already conducted site
inspections of all stone crusher units in District Mahendragarh
during the month of February, 2026 (including the villages
mentioned in the present OA). During the inspection, it was
observed that all the units in these villages had provided adequate
measures to curb dust emissions as per the prescribed
guidelines/notifications. However, the final status report of the
Joint Committee shall be submitted before the Hon’ble Court after
receipt of the latest siting parameter reports of all the units from

revenue department.

That the Haryana Water Resource Authority, Panchkula directed
the Deputy Commissioner, Mahendragarh at Narnaul vide letter
No. 534 dated 20.02.2026 to conduct an enquiry in the aforesaid
villages. Pursuant thereto, inspections of all the stone crushing
units located in the concerned villages were carried out through
the Enforcement Officers, Mahendragarh and the inspection report

along with geo-tagged photographs were submitted to the Haryana
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ater Resource Authority (HWRA) vide letter No. 249 dated

13.05.2026. During inspection all the units were found using

treated water by PHED for uses i.e. plantation, water sprinkling

etc and 02 Nos. unit have obtained permission from HWRA for

ground water extraction. Copies of letters dated 20.02.2026 and

13.05.2026 are annexed herewith as ANNEXURE R-4/4 (Colly).

It is respectfully submitted that, in compliance with the

directions of the Hon’ble NGT, the present reply has been

prepared on the basis of site inspections and relevant information

lected. It is, therefore, most respectfully prayed that the same

col
‘the Hon’ble

may kindly be considered and taken on record by

National Green Tribunal.
The Respondent shall abide by any further directions/orders

Regidnal Officer

Haryana State Pollution Control Board
Mahendergarh Region
Regional Officer,
Haryana State Pollution Control Board,
Mahendragarh at Narnaul
(For Respondent No.4)

passed by the Hon’ble NGT in the matter.

Date:18.05.2026
Place: Narnaul



BEFORE THE NAP@NAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

0.A. No. 477/2025

Suo Motu based on the News Item titled “Biting the dust in the Aravalis”
appearing in The Hindu dated 24.08.2025

AFFIDAVIT

I, Vijay Chaudhary, Regional Officer, Haryana state Pollution Control

Board, Mahendragarh at Namaul aged about 58 Years do hereby

solemnly affirm and state as under:

1.  That I am authorized representative of the Respondent No. 4 in
above noted matter. | am well conversant with the facts and
circumstances of the case on the basis of official records and
hence, | am competent to swear this affidavit.

2. That] have read the contents of accompanying status report which
has been drafted under my instructions.

3.  That annexures are true copy of their originals.

b
DEPONENT

VERIFICATION
Verified that the contents of above affidavit are true and correct to

my knowledge and on the basis of information derived from the Official
which I believe to be true and no material fact has been concealed

_ \5//
DEPONENT

record

|« ®I2

CAVTEST,
fams Wiavo

Notarv Pubn}hhr !

Pes
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924 Annexure-R-4/1
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REIRIRIRT a0
gfamon UGN 330 6, e
U3 HIS Qo T 2025, 78 73 fedi | ’/ &Y/’*’W
¥ 0A N 477 of 2025 New Item “Biting the dust in the aravalis”
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Dholera Crusher |18/04/202 102 2 - . i 0 o . s ; . ’ -
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Viitage Chhilro 20/04/202 19 19 5 0 2 0 o 4 3 |
Crusher Zone 6 |
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Nizampur Crusher 20/04/202 6 6 1 2 |
o & - ____—-—é
Zone - : | - |
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|
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Bayal

N

Total -4 174 \ -
Viilage Name Date Total Population M ngb,;:
Population Screened No. Of Crusher| Hypertension Diabetic coprD As, Igonplic Smohe'/ A.;; - .
During Camp (Preamegiiie | Teseziz .
Bayal Crusher | 7/11/2025 84 73 36 1 2 2 0 4 8 § 23
l Bayal Village | 8/11/2025 2106 1950 0 a 5 7 1 1 1 z | 5
e . , ] B
Gangautana 17/02/2026 2106 1950 6 5 4 4 6 5 11 2 I 3
Crusher ;
r n 1 6 4 10 18 ] <
Gangautanz | g/02/2026 86 77 0 1 : ; ,
village X 5 : i - ' s i
khrii - 0 0 0 0 - - ) ‘ i —
Ba"‘;'}a 17/03/2026 83 71 ) — 1, |
rusher . 3 ; ; $ |
' 7 55 0 ! g ' ° ’ i —+302 |
Bakhrija village| 21/03/202 8 e T > 52 72 | 0 | ™ |
51 12 1
4552 4176
Total 6 4206 |
. -
. -
-

.
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5 |
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yhatol AT 13/02/2026 1224 40 1 0 9 : ’ ‘ ’ ) )
vitlage . 3 0 1 4 3 2 ¢ ¢
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- .
. .
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——
Summary T
Camp Orgnized
17
kTota! site Visited
107
Tota! Population |
9696 /
Tota! Population Screened during camp 4533 ]
Total No. Patient given Treatment 563 J

Na. Of Patient with different diseases

Hypertension- 61

Diabetic- 36
COPD- 23
Asthma- 26
Alcoholic- 91
Smoker- 145

~ |Active TB Disease - 2

Sputum Collection For AFB- 179

R

Dy. CS (Health)

For Civil Su

n, Narnaul

11



929 Annexure-R-4/2

0“‘““ "'-a.
:“ 5N ' ' o .
NS0 i e e T S
= ffice of Mines & Geology Department, Narnaul '”‘"”/':"""/
The Regional Officer,
Haryana State Pollution Control Board
Mahendragarh Region, Narnaul.
Memo No. /\1\1|-I/NNI,/.7£/.. Dated jg/""'s//)o’//
Subject: OA No0.477 of 2025 News item titled * m”"ﬂ dust in the Aravalis ™
appearing in the Hindu dated 24.08.2025 vide order dated
16.09.2025.
Reference : In reference to your office memo no. HSPCB/MG//2026/ 2486 dated
1.2020.

24.02.2026 and Memo no HSPCB/MG/2026/120 dated 10.0:

carefully, and reply is as under:

1o

L)

It is intimated that the contents of your letter have been examined

mine holders in the District, obtain necessary
rations from the Dircctorate Gene

and all blasting activities arc

It is submitted that the
ral of

permissions for blasting ope
Mines Safety (DGMS). Ghaziabad,

carried out as per prescribed safety norms under
onment Clearance from MoLEF/SEIAA

their supcrvision. They
obtain Envir as well. However,

no mining lease has been granted in these villages.

d that during the period from the year 2023 to 2025-2026.

registered in cases of illegal mining b

atoli Ahir, Meghot Binja.

It is informe
no FIRs have been y the

department in village Dholera, Kh

new mining leases have been granted in this

It is submitted that no
after Order dated 09.05.2024 passed by

district in the Aravalli region

Hon’ble Supreme Court.

This is for your kind information and necessary action please.

AssgfstantCMining T-ngineer

Mines and Geology Department
Distt. Mahendergarh at Narnaul.

Nizampur Road, Industrial Area, District IndustiriesCentere Building, Narnaul
' au

E-Mail :miningofficenarnaul@gmail.com T 01282-252395

12



930 Annexure-R-4/3

List of Stone Crusher Situated in Villaged Dholera and Khatoli Ahir

Village Dholera

Bajrang Stone Crusher Khewat No. 362, Khatoni No. 403, M.No. 50, Kila No.
24/1 (1-16) & 24/2 (6-12) Total 8 Kanal 08 Marla at Village Dholera, Nangal
Chaudhary District Mohindergarh

31/03/2027

SHIKOHPUR STONE CRUSHER COMPANY, Khewat No. 288, Khatoni No. 319,
M.No. 62, Kila No. 7/1/2 (6-10), 15/1(1-10) at Village-Dholera, tehsil-Nangal
Chaudhary, Distt-Mohindergarh

31/03/2029

ASHA STONE CRUSHING CO, Khwat No. 110, Khatoni No. 128, Mustil & Kila
No. 62 // 5/2(6-16), 6 Min west(5-18), 343/1 min west (0-14) total 13 Kanal 8
Marla VILLAGE DHULEDA NARNAUL MAHENDERGARH

31/03/2028

Shree Balaji Stone Crusher, M.No./Kila No 62//9(4-0), 7/2 (2-3)& 8(6-18), Village-
Dholera, Tehsil-Nangal Choudhary, Distt-Mohindergarh

31/03/2029

Shree Shyam Stone Crusher, Khewat No. 237, Khatoni No. 269, Kila No. 51 //
13, (8-0), 17/3/3 (3-16), 18(8-0), 19/1 (0-2)Vill-Dholera, Nangal Chaudhary, Distt-
Mohindergarh

31/03/2027

Mahalaxmi Stone Crusher, Khewat No. 197, Khatoni No. 231, Kila No. 50/16/2,
6/15, Vill-Dholera, Nangal Chaudhary, Mohindergarh

31-03-2029

Krishna Stone Crusher Khewat No. 365, Khatoni No. 409 (51/22) 2/19, 410
(51/23/2),1/18, 411 (51/23/1) 2/5, 412(51/23/2) 413 (51/23/2) at Vill-Dholera,
Narnaul, Distt-Mohinergarh

31-03-2027

Siddhi Vinayak Stone Crusher VIlI-Dholera, Narnaul, Distt-Mohindergarh Khewat
No. 361, Khatoni No. 400, M.No. 51, Kila No. 19/2 ( 6-12) & Khewat No. 365,
Khatoni No. 409, M. No. 51, Kila No. 22 (1 -15) total measuring 8 K7 M
MAHENDRAGARH

31/03/2026

Shiv Stone Crusher Khewat No. 362, Khatoni No. 402, M. No. 50, Kila No. 17 At
Vill-Dholera, Nangal Chaudhary, Narnaul, Distt-Mohindergarh

31/03/2027

10

SHREE RAM STONE CRUSHER, M.No. 62, Kila No. 3 (7-12), 2/3 (1-17), 2/1
(1-12), 2/4 (2-16) and 2/2 (0-11) Total 14 Kanal 8 Marla at Village-Dholera,
Tehsil-Nangal Chaudhary, Distt-Mohindergarh

31/03/2026

11

JAlI SHREE SHYAM STONE CRUSHER M.No. 51, Kila No. 23/3 (1-10), 24(7-
11), 16/2/2/1(0-6), 17/2/2(0-10), 17/3/2(0-3), 25/1(1- 18) & 25/2 (0-2) Total 12
Kanal 0 Marla at VllI-Dholera, Distt-Mohindergarh

31/03/2028

12

JAI BABA SHYAM STONE CRUSHER M.No. 51, Kila No. 16/2/2/2 (1-1) & 25/3
(5-19), M.No. 52 Kila NO. 21/1/1(5-0) Total 12

Kanal 0 Marla at Village-Dholera, Tehsil-Nangal Chaudhary, District-
Mohindergarh

31/03/2028

Village Khatoli Ahir

RAO STONE CRUSHER, Khewat No. 5, Khatoni NO. 5, M.No. / Kila No.
23//10/2 min West South(0-2), 23//11 Min West South (2-6), & 24//15 Min East
South(7-9) total 9 Kanal 17 Marla at Vill-Khatoli Ahir, Nangal Chaudhary,Distt-
Mohindergarh

31/03/2027

GANESH STONE CRUSHER Khewat No. 75, Khatoni No. 81, M.No. 8, Kila No.
23 (8-0) At Village-Khatoli Ahir, Tehsil-Nangal Chaudhary, Distt-Mohindergarh

31/03/2028

SHREE SHYAM BABA STONE CRUSHER M.No. 11, Kila No. 20/2 min East (2-
0), 19/2 min West (2-0), 21/1/1 min East (1-11), 22 min West(2-11) & 21/1/2(1-
16) Total 9 Kanal 18 Marla at Vill-Khatoli Ahir, Nangal

Chaudhary, Distt-Mohindergarh

31-03-2027

BHAWANI GRIT UDYOG Khewat No. 58, Khatoni No. 62, M.No. 8, Kila No.
17/1(7-11), 18/1 min East (4-09) Total 12 Kanal 0 Marla At Village-Khatoli Ahir,
Tehsil-nangal Chaudhary, Distt-Mohindergarh

31-03-2028

NEW SIDDHI VINAYAK STONE CRUSHER, Khewat No. 37, Khatoni No. 41,
M.No. 25, Kila No. 17 (8-0), 24(2-16) & 25 min West (1-4) Total 12 Kanal 0
Marla, VllI-Khatoli Ahir, Nangal Chaudhary, Distt-Mohindergarh

31-03-2028

13



931

HINDUSTHAN STONE CRUSHER, M.No. 11, Kila No. 9/2(4-0), 12/1(4-0),
12/2(3-11) & 13/1(3-11) Total 15 Kanal 02 Marla at VllI-Khatoli Ahir, Nangal
Chaudhary, Distt-Mohindergarh

31-03-2028

JC STONE CRUSHER Khewat No. 63, Khatoni No. 67, M.No. 8, Kila No. 14 min
East (6-0) & 15 Min West(6-0) total 12 Kanal 0 Marla at VIlI-Khatoli Ahir, Nangal
Chaudhary, Distt-Mohindergarh

31/03/2026

SHREE NARAYAN STONE CRUSHER, Khewat No. 18, Khatoni NO. 20, M.No. /
Kila No. 24//24 Min East (6-0) & 27//4 Min North (6-0) total 12 Kanal 0 Marla AT
VIlI-Khatoli Ahir, Nangal Chaudhary Distt-Mohindergarh

31/03/2027

SHREE GANPATI STONE CRUSHER, Kh. No 66, Khatoni No 70, M.No. 7, Kila
No 10/2 min West-South (2-10) & M.No. 8 Kila No 6(8-0), 7 min East-South (2-0)
Total 12 K.10 M. at VllI-Khatoli Ahir, Nangal Chaudhary,Distt-Mohindergarh

31/03/2028

14



The Haryana Water Resources
“(Conservation, Regulation and

Sﬁé Management) Authority,
6 ) _—. Panchkula.

To

\/I{e Deputy Commissioner,
Mahendragarh, Haryana.

Memo No. HWRA/2026/.S"3U Dated: 20 ~0.2-2824

Subject: Conduct of inquiry and submission of factual report regarding
groundwater status in villages Meghot Binja, Dholera and Khatoli Ahir,

@ﬂ/ - Tehsil Nangal Chaudhary, District Mahendragarh.
Py 6\ tz"\/é Fkkk

Kindly refer to the matter regarding the Original Application registered suo-
motu on the basis of the news item titled “Biting the dust in the Aravalis” published in The
Hindu dated 24.08.2025, as intimated by the Regional Officer, Mahendragarh Region,
Haryana State Pollution Control Board (HSPCB).

In this regard, it is informed that the issue relating to groundwater status in
the villages Meghot Binja, Dholera and Khatoli Ahir, Tehsil Nangal Chaudhary, District
Mahendragarh falls within the purview of the Haryana Water Resources Authority.

You are, therefore, requested.to kindly direct the Enforcement Officer,
Mahendragarh to conduct an inquiry in the aforesaid villages and furnish a factual report
specifically regarding the groundwater Icvel status and any issues relating to extraction of
———~— i groundwater, within a period of 15 days from the receipt of this letter.

The report may kindly be sent to this Authority at the earliest so}that the
same can be forwarded to HSPCB for filing of a consolidated reply before the Hon'ble
Tribunal. This may be treated as urgent.

Encl. As above. %
(Raran Singh)

Under Secretary to Government of Haryana,
Haryana Water Resources Authority

Endst. Mo. HWRA/2026/ S35 Dated: 90-02-20.24

A copy of the above is forwarded to the Regional Officer, Mahendragarh
Region, Haryana State Pollution Control Board (HSPCB), for information with reference
to letter No. HSPCB/MG/2026/2256 dated 04.02.2026.

(Karar{ Slngh)
Under Secretary to Government of Haryana,
Haryana Water Resources Authority

Copy to: ‘
e PA to W/ICEO, HWRA for kind information of WICEO, please.

e

“CONSERVE WATER - SAVE LiFE”

— L

15




933 ]
Haryana State Pollution Control Board b

| Regional Office, Mahendragarh at Narnaul, f :

; ‘ﬁ__::i':: I3 Brahma Tower (1t Floor), Ram Nagar Colony, Opp. Housing Board, & L F E I8
= Narnaul- 123001, Distt. Mahendragarh \ I

4 Tele Fax: 01282-299004, E-Mail: hspcbromg@gmail.com g';\‘ifr%’,'ﬁn‘:e%'t

/
/' No. HSPCB/MG/20261 3 1} Dated 1% | o5 / 2.2¢

/ To,
The Chairperson,
J Haryana Water Resources Authority,
’ 3rd Floor, Rear Building, HSVP,
HQ, Sector-6, Panchkula-134109
Conduct of inquiry and submission of factual report regarding groundwater status in Village

4 Sub.-
: Meghot Binja, Dholera and Khatoli Ahir, Tehsil Nangal Chaudhary, District Mahendragarh
Ref: - DC Office vide letter no. 4986-89/Vikas dated 16.03.2026.
In continuation of the subject cited above, it is submitted that, in compliance with the directions issued
- vide the above-referred letter regarding the OA No. 477 of 2025 registered suo motu on the basis of the news item
titled “Biting the Dust in the Aravalis” published in The Hindu dated 24.08.2025 order dated 16.09.2025, an
e inspection of the stone crushing units located in Villages Khatoli Ahir, Dholera and Berundla, Tehsil Nangal
-~

Chaudhary, District Mahendragarh was conducted.
A copy of the inspection report along with geo-tagged photographs of all the inspected units is enclosed

o herewith for ready reference.
This is submitted for your kind information and necessary action please.

~
DA/- As above /
Enforcek

-

i ent Officer cum Regional Officer,
YHSCPB, Mahendragarh Region

; HSPCB/MG/2026/ £ 5o - 3 L)) Dated |4 )o 5) 22 ¢

A copy of the above is forwarded to the followings: -
1. Deputy Commissioner, Mahendragarh at Narnaul for information and necessary action, please.

2. The Executive Engineer, Irrigation Department, W.S Mech. Divn. Narnaul

Enforcement Officer cum Regional Officer,
X HSCPB, Mahendragarh Region

“L




4 Format for inquiry report ty:faforcement/ inquiry officer:

Date: Memo No: ........

Name and Designation of inquiry officer (s): :ﬂm&ﬁﬁkﬁf&@;mwm

asesan LTI

..................

I/We, the above named inquiry officer (s) conducted the inspection of M/s Shai.om.... nFrastmduse.

... (representative of the company)

I/We make the following report:

On the inspection/preliminary inspection 1/We found
Bl s Ltk 4. SERNE...... RIS .c?a:—.t.mm.g ke, E21.00 . STR. g N220RLLE
------ 4 PHED oo aprelcling, Papdtion wse. clc
Company/Project.......... A R R

in

violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as

under:-
1. Number of Water extraction structure: — N
2. Type of water extraction structure. o
‘W eruckon umr{— :‘uwn
3. Discharge and diameter of Water extraction structure: ___/ Nﬂ%éﬂw _________ (m3 /hour)____ d
(mm)
4. Duration of operation Water extraction structure: /. (Hours per day)
Enclosures:. 27 Photographs
Shree Om Infrastructure Company
Pre
Sign the Officer/s
Designatiofi €F-
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- Format for inquiry report bgg'gorcement/ inquiry officer:

p T, eteeresartneenereaanneaees Memo No: ........

Name and Designation of inquiry officer (s): &WQJ&F%:/‘@SPC.IS/W

1/We, the above named inquiry officer (s) conducted the inspection of M/s ..... W%M
3 f
...................... \! m%msagmmmfxmﬁm,mm%mmmw
........... on dated __ob_l_gs_{;{zgﬁ"at Cm——........\Time) in the presence of, Hmjh},} / ﬁya,f; ;
........ O s SRR s fraprasentative of the company)
|/We make the following report:
On the inspection/preliminary inspection I/We found

o T Y— Unﬁ:yhﬁﬂnfaz%hmﬁfwm?w&f?m;ﬁmmAMnM
El;npany/ Project.....o... j—w:zp&wd:ﬂth}m ki

......

violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as

under:-

1. Number of Water extraction structure: ——)NiL—

2. Type of water extraction structure. A
3. Discharge and diameter of Water extraction structure: ___ )U(m3 /hour)__
(mm)

4. Duration of operation Water extraction structure:_____/  (Hours per day)

Enclosures;_1<Photographs

2. Videography

I
S ure of the Officer/s
Designation-ﬂ—EE_

19



6 May 2026 13:
483 6 07987 0E

' X34J+66
Beroondla

Haryana 123023

937

6,May 2026 13:20:30

27.956713N 76.079928E
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. Format for inquiry report 9J8forcement/inquiry officer:

Date: ...,
BT Memo NO: .cocrienne "

............
----------------------------------------------------------------

........................................................................... wemessennannne (representative of the company)

I/We make the following report:

On the inspection/preliminary inspection I/We found

thew s MO ke B SIQNE... L7051 &m;ﬁ_&?-mewmm .....

Company/Project..... 'iﬁe_p?zm%”m ..... 7Y 0 oot

LLLETE sRsEnERRRRRsREaL SEREEEE NI ERRRER NI SRR R R TR R

violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as

under:-

1. Number of Water extraction structure: — Nid

2. Type of water extraction structure.

3. Discharge and diameter of Water extraction structure: __ /... (m?*/hour)____ ...
(mm)

4. Duration of operation Water extraction structure: ____/

. (Hours per day)

Enclosures:-1Photographs

2. Videography

GSTiN: GSAATFBIM?PiZW
SHAWAN! -7 UDHYOG

Al
Qﬂ“’l  PARTNER
¥

Si ure of the Officer/s
Designation E

21
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Format for inquiry report nysforcement/inquiry officer:

S eeetaunseniansrenses Memo NO: ..oveeienns

N . :
ame and Designation of inquiry officer (s): ﬁ'm’JﬁEE/.HKPLB)W .................................

I/We, the above named i inquiry officer (s) conducted the inspection of M/s ....2neR).. Sieme.. MM/

\iboge. = tshattdi i, Bh. NMlgaﬂ Cﬂnmﬁﬂazs#....

-------------------------- .

~.ondated 0fH—p¢- 2,?2@: e __(Time) in the presence of, SA Pgr!-_

........................................ v (FEPresentative of the company)

I/We make the following report:

On the inspection/preliminary inspection I/We found
tHE.cereenreeereresreeneeneanssnensesse vesseerssestenestnareasatasssannsanatn ansnnsenserrasessssnnsesen
Company/Project..za.... Uit e m&aﬁnmﬂ. A, 1t1m.¢. %ﬂ lh&P(’Cﬂ:lahM ...
.................................. f.ciak&if& A PRSPPI | . |

violation of the provision of the Act and guu:lelmes made there under, and the sald company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as
under:-

1. Number of Water extraction structure: — NR—
2. Type of water extraction structure. Al A
3. Discharge and diameter of Water extraction structure: /=~ .

(mm)

_(m3 /hour)

4. Duration of operation Water extraction structure: __/ ____(Hours per day)
Enclosures: bAtographs
2. Videography
] li.- her
J - Sigffature of the Officer/s
Designation Y=

23
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6:Map202
27.96644387

6 12:02:1;
6.082977E
X38M+EIV
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Format for inquiry report bg&forcement/ inquiry officer:

S Srssessasinisasassesssnssserassaneane Memo No: ......ceee...

-------
--------------------------------------------------------------

-----
------------------------------------------------------------------------------------------------

........ srsresse e e (F€Presentative of the company)
I/We make the following report:
On inspection/preliminary inspection I/We found

the .. ﬂambma@mﬁ: 7. %Ihg,g?mmiedumlnffapnmcmd ............

violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as

under:-

1. Number of Water extraction structure: — ,\Jf,Q

2. Type of water extraction structure.

3. Discharge and diameter of Water extraction structure: / 7 ' o]
(mm)

4. Duration of operation Water extraction structure:__ /

(Hours per day)

Enclosures: ngtographs

2. Videography

Hindustan Stone Crusher _
Vhatoli Abrl i M;(,, By Si re of the Officer/s

A Designation

25



6 May 2026 12:12:56
27.965309N 76.082021E
X38M+FJV

Khatoli Ahir

Haryana 123001

LIl

6.May2026.12:15:47
5173N 76.081936E

- XB7J+XPV

_ 2  Khatoli Ahir
= Haryana123001

- 4 == [hgig

943

%6 May 2026 12:15:31
27.965106N 76.081982E
P wo X3TIHXEV
s Khatoli Ahir
tJ?r'yana 123001
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Format for inquiry report b§5ﬂ’orcement/ inquiry officer:

Date: vueveerreererressenns revesesenneneaes Memo No: ...235..dt 20 2-2026

Name and Designation of inquiry officer (s): .. -P"?‘.LJJ :PIE.I:}. 28 PC,E/ ﬁ’%cpzh ................... -

I/We, the above named inquiry officer (s) conducted the inspection of M/S cree G SN Lossdhet..

W/WM%/}&MW‘WM ......... —

e L]
--------------- T CLLELELLE asslsnannannen LAl o

... (Time) in the presence of, Sedpin Yadav, MUMV“*

............ ... (representative of the company)
I/We make the following report:
On the inspection/preliminary inspection I/We found

N seerseeessessens AIRne.. ot ssbe... 4/%;&;7, TP Asrcaded.. wiaker. Leomn. PREDS e

violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as
under:-

1. Number of Water extraction structure:— )V f"e —

2. Type of water extraction structure.

3. Discharge and diameter of Water extraction structure: __
(mm)

4. Duration of operation Water extraction structure:

Enclosu res:Mtographs

2. Videography

%an, loefm
s

Sig%e Officer/s

DesignationfYEE

27
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* Format for inquiry report tg E%forcement/ inquiry officer:

Date: ...cccovveeens TSN R Memo NO: ...ccceeeeee

Name and Designation of inquiry officer (s): ... RYLVJ ﬁ‘ﬁE L% PQB/ w ...................... -

SessessEs s REE R R RRS e E sessssssnnans ssssssssnansens

I/We, the above named inquiry officer (s) conducted the inspection of M/s .....Nm....&&dﬂi.....\!}:nwo.lt. sSC

i Hm?.(...ﬂm ..... .Mwmaa(l. me_dﬁnmh ANahea, obm?mﬁ I—

... (representative of the company)

I/We make the following report:

On the inspection/preliminary inspection I/We found

themmensreend N4 .. stone.... mmhmﬁ(’fw%v? Aorcabad.. STP \uiter..... ho. 8. won t...

---------------------

violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as

under:-

1. Number of Water extraction structure: No. 61w eximothion umit dound ax o Arte

2. Type of water extraction structure.

3. Discharge and diameter of Water extraction structure:— /\’H“_"‘*(m?' /hour)
(mm)

4. Duration of operation Water extraction structure:

(Hours per day)

Enc!osuresr‘lﬂhotographs

2. Videography

gQr\\r\ deef QAW

New Siddhi Vinayak Stone Crusher
Khatoli Ahir . .
GSTIN: 06AAPFN1817PI70 ure of the Officer/s

Designation P\'E@_

29
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D

W ceeiiecnenanecensessenan s, Memo NO: .ccrnnen .
Name and Designation of inquiry officer (s): ......ql N G LD E B iiimisioisemomamemens ssmsanse
I/We, the above named inquiry officer (s) conducted the inspection of M/s ....... R.Q.O../.‘Sl:m.ﬁ..(.zuﬂztﬁtin@-.

(om ...... wNillagg..... Lthatals. Mizr,.. .Nom?m? Mnvclhosss.y. Mohendbnga2id.........

........... on dated 06[05({26 at_ .. . . (Time)inthe presenceof, Sh Vivel< bﬂuﬂ/ mmc%e)
-

I/We make the following report:

On the inspection/preliminary inspection 1/We found

................................................ in
violation of the provision of the Act and guidelines made there under, and the sald company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as
under:-

1. Number of Water extraction structure: — Y (L

2. Type of water extraction structure.

3. Discharge and diameter of Water extraction structure: 7
(mm)

4. Duration of operation Water extraction structure: /.

\Jmhdtl]a'ﬂ M

9—&
ﬁ a..& " _(m?/hour)__

(Hours per day)

Enclosures:JA'hotographs

2. Videography

Rao Ston:

WweR, -
.o Stone Crusher Company Sig of the Officer/s

- Designation NEE
Partner

31
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6 May 2026 12:39:23
27.962170N 76.082952E
X36M+W55

Haryana 123001
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Format for inquiry report l:gglvforcement/inquiry officer:

Date: v Memo NO: ..ccveerares

------------------------------------------------------------------------

... (representative of the company)

I/We make the following report:

On the inspection/preliminary inspection I/We found

the.. Shong..... Lsdezy..... uam?',‘mmtzd LMt 0. prree 8L K
Company/Project.....1B2L.. ahmfin? UL Mty}?_ N0 B, 1Y) % S—

in

wolatlon of the provision of the Act and guudellnes made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as

under:-

1. Number of Water extraction structure: — N 0 —
2. Type of water extraction structure. f A
3. Discharge and diameter of Water extraction structure: N

(mm)
4. Duration of operation Water extraction structure: ___ /. . (Hours per day)

Enclosures: Mraphs

2. Videography

ure of the Officer/s
:S'ml 06AD0OFS2009A1cr Designation AEZ
Shree Ganpati Stone Crusher
vill. Khatoli Ahir, Dholera Road

NARNAUL-‘IHW

33
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Khatoli Ahir
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Date: .
e, enesrenanne Memo No: .........c..
Na . i 5
Me and Designation of inquiry officer (s): HﬂUgﬂE%MPfﬁ ....................................... vraenans

I/We, the above named inquiry officer (s) conducted the inspection of M/s MW&Q}Q&S‘@DWE

;wﬂ@%mﬂm,m?mww/”m ”O?M

........... on dated 06{05[252.63t-—-—-(Ttme) in the presence of, 4. hmit) Rudnen
------ .. (representative of the company)

I/We make the following report:

On the inspection/preliminary inspection I/We found

the Arne mu%ihg,bmtt)f&%m%&fwﬂduJMMW@mcm

COMPANYTPrOIOE ciiiiomsimsisisisvassinsslimsesim sumtsisio

S S S A Py 154443 i nmesed sas $oA S e a A SRS AR AR Shb bRy nab A sa SoN B SRR A in
violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as
under:-

1. Number of Water extraction structure: — Nil

2. Type of water extraction structure.

3. Discharge and diameter of Water extraction structure
(mm)

4, Duration of operation Water extraction structure:

Enclosures:ﬂmi)graphs

2. Videography
GSTIN-06ADRFS4525N1¢: Signature of the Officer/s
Shree Narayan Stone Crushe Designation!"=E-

=, Vill. Khatoli Ahir

Teh. Nangal Cagwyy (Hry®
35
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s 6May 2026 12:44i53
27.96 76.081918E
e X36J+793

; Khatoli Ahir
Haryana 123|3Q‘|

: B May2026.12:44:49
- 27.960822N76.081948F
i K36J+793

Khatoli:Ahip
Wi Haryana=123007

6 May 2026 12:43:27
27.961278N 76.082201E
X38M+EJV

Khatoli-Ahir




-+ Format for inquiry report I:ggaforcement/ inquiry officer:

| RRRR—— e S aa b Memo No: .....cceeuee

------------

el ONE.... OC AR

ssseneeee. ON dated __'Qﬁ_[g_sjzpj‘g,at v (Time) in the presence of, Q- 'SW\dcef, Bochros

Luayk-
(representative of the-company}

I/We make the following report:

On the inspection/preliminary inspection I/We found

themmM\%k%M&WMMhﬁapxamg ..........

violation of the provision of the Act and guidelines made there under, and the said company/project who was
found drawing water illegally without any permission the details of the water extraction structure/s are as
under:-

1. Number of Water extraction structure;: — N 1‘1 E—

2. Type of water extraction structure.

3. Discharge and diameter of Water extraction structure:
(mm)

A — S

4. Duration of operation Water extraction structure:_______/ (Hours per day)
Enclosuress\}é'hotographs
2. Videography
J‘.\ ')“ w ._‘-. I‘."_ f .." .
r-". -
\ Si re of the Officer/s
Designatiom&l’EE_

——st W@W,Nm?mmawwfﬂ%ﬁw

37
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Format for enquiry report by Enforcement/Enquiry Officer
Memo No.: o236 R [ HORA Date: _eg-05-2024

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.
M/Garh W/S Mech., Division, Narnaul.

I. the above named enquiry officer (s) conducted the inspection of Bajrang
Stone Crusher Khewat No. 362. Khatoni No. 403, M. No. 50, Kila No. 24/1 (1-
16) & 24/2 (6-12) Total 8 Kanal 08 Marla at Village Dholera, Nangal
Chaudhary District Mohindergarh (Company name) on dated 06.05.2026 at
12.46 Noon in the presence of Sh. -

(Representative of the company) in pursuance of The Haryana Water
Resources (Conservation, regulation and Management) Authority Memo No.

HWRA/2024/1691 dated 06/05/2024 issued by the Haryana Water Resources
Authority.

['We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/'We found the above company/ project
Bajrang Stone Crusher Khewat No. 362. Khatoni No. 403, M. No. 50, Kila No.
24/1 (1-16) & 24/2 (6-12) Total 8 Kanal 08 Marla at Village Dholera, Nangal
Chaudhary District Mohindergarh in violation of the provisions of the Act and
guidelines made there under. and the said company/project who was found'not
found drawing water illegally without any permission the details of the water
extraction structure/s are as under:-

(a) No of water extraction structure -
(b)  Type of water extraction structure =
(¢c)  Discharge and diameter of water extraction structure —
— (m3/hour)  (MM). - .
(d)  Duration of operation water extraction structure:____ (Hours per day).

Enclosures:

1.
5 :;f. ’
. Executive Engineer

M/Garh W.S. Mech. Divn
s'ﬁ'@ﬁ%h‘l‘-. of the otficer/s

Designation-

Lad

1/12

39



Wm&aﬁmmz
i i ARATA

oY [0S Lr8.

: f=1ie

B il

R T T

[t e ——

—




958

Format for iry report b rcemen uiry Officer
Memo No.: 22363 [HwRA Date: _p7-05-2024

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.
M/Garh W/S Mech. Division, Narnaul.

1. the above named enquiry officer (s) conducted the inspection of

1K TONE CRUS NY, Khewat oni No.

319, M.No. 62, Kila No. 7/1/2 (6-10), 15/1(1-10) at Village-Dholera, tehsil-

Nangal Chaudhary, Distt-Mohindergarh (Company name) on dated 06.05.2026
at 12.36 Noon in the presence of Sh. —

- (Representative of the company) in pursuance of The Haryana

Water Resources (Conservation, regulation and Management) Authority

Memo No. HWRA/2024/1691 dated 06/05/2024 issued by the Haryana Water

Resources Authority.

['We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/We found the above company/ project
SHIKOHPUR STONE CRUSHER COMPANY, Khewat No. 288, Khatoni No.
319. M.No. 62, Kila No. 7/1/2 (6-10), 15/1(1-10) at Village-Dholera, tehsil-
Nangal Chaudhary, Distt-Mohindergarhin violation of the provisions of the Act
and guidelines made there under, and the said company/project who was found/not
found drawing water illegally without any permission the details of the water
extraction structure/s are as under;-

(a) No of water extraction structure —
(b)  Type of water extraction structure -
(c) Discharge and diameter of water extraction structure _—
- (m3/hour)  (MM). - :
(d) Duration of operation water extraction structure:___ (Hours per day).

Enclosures: 1.
2

i

oo

D&kipramion-

2/12

41
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orma er

Memo No.: 23 fg ’Hmﬂ.ﬂ' Date: o}[ﬂ!lgﬁ'

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.,
M/Garh W'S Mech. Division, Narnaul.

1. the above named enquiry officer (s) conducted the inspection of ASHA
TON ; :

62 //5/2(6-16 in west(5-1 43 in west (0-14 aria

VILLAGE DHULEDA NARNAUL MAHENDERGARH (Company name) on
dated 06.05.2026 at 12.31 Noon in the presence of Sh.

-—

(Representative of the company) in pursuance
of The Harvana Water Resources (Conservation, regulation and
Management) Authority Memo No. HWRA/2024/1691 dated 06/05/2024
issued by the Haryana Water Resources Authority.

["'We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/We found the above company/ project
ASHA STONE CRUSHING CO, Khwat No. 110, Khatoni No. 128, Mustil &
Kila No. 62 //5/2(6-16), 6 Min west(5-18), 343/1 min west (0-14) total 13 Kanal
8 Maria VILLAGE DHULEDA NARNAUL MAHENDERGARH in violation
of the provisions of the Act and guidelines made there under. and the said
company/project who was found/not found drawing water illegally without any
permission the details of the water extraction structure/s are as under:-

(a) No of water extraction structure |
(b)  Type of water extraction structure __ BOREWELL
(c) Discharge and diameter of water extraction structure 27
(m3/hour) _ (MM). o :
(d) Duration of operation water extraction structure:  (Hours per day).

Enclosures:

I
i
3.

N
Executmgin

Eer
Si %ﬂh WShMethcBivn.
Dl:!‘- i n-

3/

43



© DISPLAY BOARD OF THE ENTRANCE o

NAME OF THE UNIT
ADDRESS OF THE UNIT

ASHA STONE CRUSHING £
VILL-DHOLERA, TEN.-N CN
8685046156
PLANT CAPACITY 2500 TON

DATE OF ISSUANCE 0f
CTO FROM HSPCB

CONTACT DETAILS
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Format for enquiry report by Enforcement/Enquiry Officer

Memo No.: ﬁlﬁL}_me Date: O?-}ag;f.z;

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.
M/Garh W/S Mech. Division, Narnaul.

[. the above named enquiry officer (s) conducted the inspection of Shree
Balaji Stone Crusher, M. No./Kila No 62/19(4-0) 7/2 (2-3) & 8(6-18
Dholera, Tehsil-Nangal Choudhary, Distt-Mohindergarh (Company name) on
dated 06.05.2026 at 12.57 PM in the presence of Sh. —_

it (Representative of the company) in pursuance of
The Haryana Water Resources (Conservation, regulation and Management)
Authority Memo No. HWRA/2024/1691 dated 06/05/2024 issued by the
Haryvana Water Resources Authority.

['We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/'We found the above company/ project
Shree Balaji Stone Crusher, M. No./Kila No 62/19(4-0) 7/2 (2-3) & 8(6-18),

Village-Dholera, Tehsil-Nangal Choudhary, Distt-Mohindergarh in violation
of the provisions of the Act and guidelines made there under, and the said

company/project who was found/not found drawing water illegally without any
permission the details of the water extraction structure/s are as under:-

(a) No of water extraction structure —
(b)  Type of water extraction structure e
(c)  Discharge and diameter of water extraction structure _—
o ~ _ (m3/hour) ___ (MM). _ — .
(d)  Duration of operation water extraction structure:____ (Hours per day).
Enclosures:

1.
3. N

. e Enki
Si v/ Barh WEMééh. Divn
De e

a/12

45
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Format for enquiry report by Enforcement/Enguiry Officer
Memo No.: 2344 Z Hla!ﬂ' Date: ﬂﬂ nj:[Q(

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer,
M/Garh W/S Mech. Division. Narnaul.

I. the above named enquiry officer (s) conducted the inspection of Shree
Shyam Stone Crusher, Khewat No. 237. Khatoni No 269, Kila No. 51//13, (8-
17/3/3 (3-16), 18(8-0), 19/1 (0-2) Vill-Dholera, Nangal Chaudhary, Distt-
Mohindergarh (Company name) on dated 06.05.2026 at 01.16 P.M. in the

—

presence of Sh.
(Representative of the company) in pursuance of The Haryana Water Resources

(Conservation, regulation and Management) Authority Memo No.
HWRA/2024/1691 dated 06/05/2024 issued by the Haryana Water Resources

Authority.
[/We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).
On the inspection/preliminary inspection I/'We found the above company/ project

Shree Shvam Stone Crusher, Khewat No. 237. Khatoni No 269, Kila No.
51//13, (8-0), 17/3/3 (3-16), 18(8-0), 19/1 (0-2) Vill-Dholera, Nangal Chaudhary,
Distt-Mohindergarh in violation of the provisions of the Act and guidelines made
there under. and the said company/project who was found/not found drawing water
illegally without any permission the details of the water extraction structure’s are

as under:;-

(a) No of water extraction structure — ) -

a—

(b) Type of water extraction structure
(c)  Discharge and diameter of water extraction structure __—
~ (m3/hour) (MM). - 3

—

(d) Duration of operation water extraction structure:___ (Hours per day).
Enclosures: |.
2, ) o
3 Executive
M/Garh W.S. Mech. Divn
Narnaul

Signature of the officer/s
Designation-

5/12
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Format for enquiry report by Enforcement/Enqui cer

Memo No.: R34F l Hwo RP Date: ':l! S"'Hl'l-‘

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.
M/Garh W/S Mech. Division, Narnaul.

I. the above named enquiry officer (s) conducted the inspection of
Mahalaxmi Stone Crusher, Khewat No. 197. Khatoni No 231, Kila No.
50/16/2, 6/15, Vill-Dholera, Nangal Chaudhary, Mohindergarh (Company
name) on dated 06.05.2026 at 01.13 P.M. in the presence of
Sh. s _(Representative of
the company) in pursuance of The Haryana Water Resources (Conservation,
regulation and Management) Authority Memo No. HWRA/2024/1691 dated
06/05/2024 issued by the Haryana Water Resources Authority.

I/'We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/'We found the above company/ project
Mahalaxmi_Stone Crusher, Khewat No. 197. Khatoni No 231, Kila No.

- e

50/16/2, 6/15, Vill-Dholera, Nangal Chaudhary, Mohindergarh in violation of
the provisions of the Act and guidelines made there under, and the said
company/project who was found/not found drawing water illegally without an)

permission the details of the water extraction structure/s are as under:-

(a) No of water extraction structure —
(b)  Type of water extraction structure -
(¢) Discharge and diameter of water extraction structure __ —
= (m3/hour)  (MM). -
(d)  Duration of operation water extraction structure: ____ (Hours per day).

Enclosures: 1.
L
Executive eer
Y, ¥is MectriRivms

Designation-
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DISPLAY BORRD OF THE ENTRANCE
NAME OF THE UNIT | MAHA LAXMI STONE CRUSHER

GONTACT DETALS 8221057101
PLANT CAPACITY

DATE OF \SSUANCE OF
" CTO Frum HSPCE 25.10.2024 t31 3.2029 .
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Format for enquiry report by Enforcement/Enqui icer

Memo No.: Q768 [HWRA Date: ?!S}ﬂiﬂf

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.
M/Garh W/S Mech. Division, Narnaul.

I. the above named enquiry officer (s) conducted the inspection of Krishna
Stone Crusher Khewat No. 365. Khatoni No. 409 (51/22) 2/19, 410
51/23/2),1/18. 411 (51/23/1) 2/5, 412(51/23/2) 413 (51/23/2) at Vill-Dholera.
Narnaul, Distt-Mohinergarh OR Friends Grit Udvyog, Village- Dholera, Tehsil

— Nangal Choudhary,  Distt-Mohinergarh (Company name) on dated
06.05.2026 at 01.04 P.M. in the presence of Sh. —

— (Representative of the company) in pursuance of
The Haryana Water Resources (Conservation, regulation and Management)
Authority Memo No. HWRA/2024/1691 dated 06/05/2024 issued by the
Harvana Water Resources Authority.

['We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/We found the above company/ project
Krishna Stone Crusher Khewat No. 365. Khatoni No. 409 (51/22) 2/19, 410
(51/23/2).1/18. 411 (51/23/1) 2/5, 412(51/23/2) 413 (51/23/2) at Vill-Dholera.
Narnaul, Distt-Mohinergarh OR Friends Grit Udyog, Village- Dholera, Tehsil
— Nangal Choudhary, Distt-Mohinergarh in violation of the provisions of the
Act and guidelines made there under. and the said company/project who was

found/not found drawing water illegally without any permission the details of the
walter extraction structure/s are as under:-

(a) No of water extraction structure _ —

(b) Type of water extraction structure -

(c) Discharge and diameter of water extraction structure —
=  {(m3hour)__ (MM).  —
(d) Duration of operation water extraction structure: (Hours per day).

Enclosures: 1.

) A
. f EXECUﬁVE\Eer

%ﬁﬁﬁt‘ﬂﬁtﬁﬂa

Designation-

51
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Format for ui rcement/Enqui cer

MemoNo.: 7349 /HWRH Date: o3 [o f}/-ld

Name and Designation of Lnquiry Officer (s):

Sh. Ashutosh Yadav. Executive Engineer.
M/Garh W/S Mech. Division. Narnaul.

1. the above named enquiry officer (s) conducted the inspection of Siddhi

Vinavak Stone Crusher Vill-Dholera, Narnaul, Distt-Monindergarh Khewat
No. 361, Khatoni No. 400, M. No. 51, Kila No. 19/2 (6-12) & Khewat No 365,
Khatoni_No. 409, M. No. 51. Kila No. 22 (1-15) total measuring 8 K 7 M
MAHENDRAGARH (C ompany name) on dated 06.05.2026 at 01.07 P.M. in the
presence of Sh. —
(Representative of the company) in pursuance of The Haryana Water Resources
(Conservation, regulation and Management) Authority Memo No.
HWRA/2024/1691 dated 06/05/2024 issued by the Haryana Water Resources
Authority.

['We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/'We found the above company/ project
Siddhi_Vinayak Stone Crusher Vill-Dholera, Narnaul, Distt-Monindergarh
Khewat No. 361, Khatoni No. 400, M. No. 51, Kila No. 19/2 (6-12) & Khewat
No 365, Khatoni No. 409, M. No. 51. Kila No. 22 (1-15) total measuring 8 K 7
M MAHENDRAGARH in violation of the provisions of the Act and guidelines
made there under, and the said company/project who was found/not found drawing

water illegally without any permission the details of the water extraction structure
as are under:-

(a) No of water extraction structure 1
(b)  Type of water extraction structure BOREWELL
(c) Discharge and diameter of water extraction structure _ 2~
(m3/hour)  (MM). .
(d) Duration of operation water extraction structure:__ (Hours per day).
Enclosures: 1. Permission ol HWRA enclosed.
2

; N
jl Execu [i\':mneer
%&%ﬁt%ﬂm%

Designation-

53
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Format for enquiry report by Enforcement/Enquiry Officer

Memo Nn.:wwﬁ_ﬂ. Date: ] l g20346

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.
M/Garh W/S Mech. Division. Narnaul.

I. the above named enquiry officer (s) conducted the inspection of Shiv
Stone Crusher Khewat No 362, Khatoni No. 402, M. No 50, Kila No. 17 At
Vill-Dholera, Nangal Chaudhary, Narnaul, Distt-Mohindergarh (Company
name) on dated 06.05.2026 at 12.50 P.M in the presence of Sh. —

- (Representative  of  the
company) in pursuance of The Haryana Water Resources (Conservation,
regulation and Management) Authority Memo No. HWRA/2024/1691 dated
06/05/2024 issued by the Haryana Water Resources Authority.

[/'We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection [/'We found the above company/ project
Shiv Stone Crusher Khewat No 362, Khatoni No. 402, M. No 50, Kila No. 17
At Vill-Dholera, Nangal Chaudhary, Narnaul, Distt-Mohindergarh in violation
of the provisions of the Act and guidelines made there under. and the said

company/project who was found/not found drawing water illegally without any
permission the details of the water extraction structure/s are as under:-

(a) No of water extraction structure —

(b)  Type of water extraction structure

—

(¢)  Discharge and diameter of water extraction structure __ —
~ __(m3/hour) (MM). - .
(d)  Duration of operation water extraction structure;__ (Hours per day).

At
Exemﬁ:;bﬁ)lkineef
mﬂﬂmtmiwm

Designation-

Enclosures:

¥
2
3.

9/12




NAME OF THE UNIT SHIV STONE CRUSHER

CONTACT DETAILS 9813466432

DATE OF ISSURNCE OF 1.4.2022 70 31.3.2027
CTO FROM HSPCB
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Format for enquiry report by Enforcement/Enquiry Officer

MemoNo.: 3 FH -’IHUR’} Date: '”I']le~

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engincer,
M/Garh W/S Mech. Division. Narnaul.

I. the above named enquiry officer (s) conducted the inspection of SHREE
RAM STONE CRUSHER M. No. 62. Kila No. 3 (7-12), 2/3 (1-17), 2/1 (1-12),

2/4 (2-16) and 2/2 (0-11) Total 14 Kanal 8 Maria at Village-Dholera, Tehsil-
Nangal Chaudhary, Dist-Monindergarh (Company name) on dated 06.05.2026

at 12.55 P.M. in the presence of Sh. —

— (Representative of the company) in
pursuance of The Haryana Water Resources (Conservation, regulation and
Management) Authority Memo No. HWRA/2024/1691 dated 06/05/2024
issued by the Haryana Water Resources Authority.

['We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/'We found the above company ! project
SHREE RAM STONE CRUSHER M. No. 62. Kila No. 3 (7-12), 2/3 (1-17), 2/1
(1-12), 2/4 (2-16) and 2/2 (0-11) Total 14 Kanal 8 Maria at Village-Dholera,

Tehsil-Nangal Chaudhary, Dist-Monindergarh in violation of the provisions of
the Act and guidelines made there under, and the said company/project who was

found/not found drawing water illegally without any permission the details of the
water extraction structure/s are as under:-

(a) No of water extraction structure
(b)  Type of water extraction structure -
(c) Discharge and diameter of water extraction structure
- (m3/hour) __ (MM). -
(d)  Duration of operation water extraction structure:__ (Hours per day).

Enclosures: 1.
2
3.

Hi@ﬁ%‘f@ W ShMethic Briwn

arn
Ut:mgnuﬂim-
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Format for enquiry report by Enforcement/Enquiry Officer

Memo No.: M_’_ HwR P Date: ?‘!5—! 20026

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer,
M/Garh W/S Mech. Division. Narnaul.

I. the above named enquiry officer (s) conducted the inspection of JAI
SHREE SHYAM STONE CRUSHER M.No. 51, Kila No. 23/3 (1-10), 24(7-11),
0 Marla_at_Vili-Dholera, Distt-Mohindergarh (Company name) on dated

06.05.2026 at 12.17 Noon in the presence of Sh.
o (Representative of the company) in pursuance of

The Harvana Water Resources (Conservation, regulation and Management)
Authority Memo No. HWRA/2024/1691 dated 06/05/2024 issued by the

Harvana Water Resources Authority.

[/We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection [/'We found the above company/ project
JAl SHREE SHYAM STONE CRUSHER M.No. 51, Kila No. 23/3 (1-10),
24(7-11), 16/2/2/1(0-6), 17/2/2(0-10), 17/3/2(0-3), 25/1(1-18) & 25/2 (0-2) Total
12 Kanal 0 Marla at Vili-Dholera. Distt-Mohindergarh in violation of the
provisions of the Act and guidelines made there under. and the said
company/project who was found/not found drawing water illegally without any

permission the details of the water extraction structure/s are as under:-

(a) No of water extraction structure —— —
(b)  Type of water extraction structure - _
(¢)  Discharge and diameter of water extraction structure _ —
 —  (m3/hour) __ (MM). . :
(d) Duration of operation water extraction structure: (Hours per day).

Enclosures: 1.

3, A
Exﬂcu}t\e)a‘gjneer

5%?@1@%@%@

Designation-

11/12
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DISPLAY BOARD OF THE ENTRANCE

NRME OF THE UNIT = | JAI SHREE SHYAM STONE CRU.
APDRESS OF THE UNIT | VILL:-DHOLERATEH —N. CH.

CONTACT DETAILS 7375810605
PLANT CAPACITY
DATE OF ISSUANCE OF
CTO erom HSPCB
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Format for enquiry report by Enforcement/Enquiry Officer

MemoNo.: R IF2 é"bﬂﬂ Date: '-','-;’ u;‘!hl-‘.

Name and Designation of Enquiry Officer (s):

Sh. Ashutosh Yadav, Executive Engineer.
M/Garh W/S Mech. Division, Narnaul.

I, the above named enquiry officer (s) conducted the inspection of JAI
BABA SHYAM STONE CRUSHER M. No 51. Kila No. 16/2/2/2 (1-1) & 25/3
(5-19). M.No. 52 Kila NO. 21/1/1(5-0) Total 12 Kanal 0 Marla at Village-
Dholera, Tehsil-Nangal Chaudhary, District- Mohindergarh (Company name)
on dated 06.05.2026 at 12.16 Noon in the presence of Sh. sy

- (Representative of the company) in
pursuance of The Haryana Water Resources (Conservation, regulation and
Management) Authority Memo No. HWRA/2024/1691 dated 06/05/2024
issued by the Haryana Water Resources Authority.

I/'We make the following report:
Water being used STP (PHED) water. (Copy of bill enclosed).

On the inspection/preliminary inspection I/We found the above company’ project
JAI BABA SHYAM STONE CRUSHER M. No 51. Kila No. 16/2/2/2 (1-1) &
25/3 (5-19). M.No. 52 Kila NO. 21/1/1(5-0) Total 12 Kanal 0 Marla at Village-
Dholera, Tehsil-Nangal Chaudhary, District- Mohindergarh in violation of the
provisions of the Act and guidelines made there under. and the said
company/project who was found/not found drawing water illegally without any
permission the details of the water extraction structure/s are as under:-

(a) No of water extraction structure =
(b)  Type of water extraction structure B &
(c) Discharge and diameter of water extraction structure
= ~(m3/hour)  (MM). :
(d)  Duration of operation water extraction structure:___ (Hours per day).

Enclosures: 1.
2
: 0,
EgemtiveE ineer
SibHSiare WehMechcBivn

arn
[)c:;.lgngﬁ{m-

12 /12
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\ ADDRESS OF THE UNIT VILL-DHOLERA , TEH.— N.CH.
CONTACT DETAILS 737581060 &
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